IN THE HIGH COURT OF DELHI AT NEW DELHI
CS(COMM) 245/2017
DURA-LINE INDIAPVTLTD . Plaintiff

Through:  Mr. Uday Singh & Ms. Pooja
Advocates
Versus

JAIN IRRIGATION SYSTEMSLTD ... Defendant
Through:  Mr. Avinash Kr. & Ms. Mahu Rai,
Advocates
CORAM:
SH. PANKAJ GUPTA (DHJS), JOINT REGISTRAR
(JUDICIAL)
ORDER
% 25.07.2017

Learned counsels for the parties submit that the matter is listed
before the learned Local Commissioner for recording of the evidence
and request that the matter may be adjourned. Heard. Request
allowed. As such, the matter stands adjourned.

Relist for further proceedings on 20.09.2017.

SH. PANKAJ GUPTA (DHJS)
JOINT REGISTRAR (JUDICIAL)

JULY 25, 2017

hk

This is a digitally signed order.

The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.
The Order is downloaded from the DHC Server on 30/06/2025 at 12:06:19



